FORM G

INVITATIONFOR EXPRESSION OF INTEREST FOR
KRISH ISPAT COMPANY LIMITED OPERATING IN
STEEL INDUTRY AT PATNA, BIHAR
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. | s RELEVANT PARTICUEARS
1. | Name of the corporate debtor along with Krish Ispat Company Limited
PAN & CIN/ LLP No. PAN: AAFCS4065H
CIN:U23101BR1999PLC009044
2. | Address of the registered office Plot No. C-7, Industrial Area,Fatuha,
Patna Bihar, India, 803201

3. | URL of website Not Available

4. | Details of place where majority of fixed Fatuha Industrial Area, Plot no. C-7,
assets are located Road no. 9, Patna: 803201.

5. | Installed capacity of main products/ services | 1000 to 1500 MT/month of TMT

6. | Quantity and value of main products/ Information not Available
services sold in last financial year

7. | Number of employees/ workmen NIL*

8. | Further details including last available Details can be sought by emailing —
financial statements (with schedules) of two | cirp.kicl@gmail.com 3
years, lists of creditors are available at URL: -

9. | Eligibility for resolution applicants under Will be shared separately with the
section 25(2)(h) of the Code is available at | Applicant after receiving the request
URL: through email at cirpkicl@gmail.com

from Resolution Applicants.

10. | Last date for receipt of expression of interest 25th February, 2024

11. | Date of issue of provisional list of 1%t March, 2024
prospective resolution applicants

12. | Last date for submission of objections to 6 March, 2024
provisional list

13. | Date of issue of final list of prospective 16" March, 2024
resolution applicants

14. | Date of issue of information memorandum, | 21% March, 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Lastdate for submission of resolution plans | 20" April, 2024

16. | Process email id to submit Expression of cirp.kicl@gmail.com
Interest

*As per the best available information received from the suspended Board of Directors.

Sd/-

e AJAY KUMAR AGARWAL
. Interim Resolution Professional

1o 2 For Krish Ispat Company Limited

Regd No:IBBI/IPA-002/IP-N00608/2018-19/11859
Plot no. IID/31/1, Street No. 1111,
PS QUBE, Unit Number 1015A, 10* Floor
Beside City Centre 2, Kolkata-700161
. AFA Valid Upto: 8" November, 2024
1681 [2e0-002 | N'”W&bfrlwwr VG )}\?&”“z :

Place: Kolkata
Date: 05.02.2024

--—_/
By Rahe::

-
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W|th fee refund, govtto help Govt should protect |
- deaf, blind in STEM studies

£n

TUTTIAT

Scheme Will A

Amhiia.rmﬁt@*hmesg (oL L COT

: - New Delhi: Aiming to over-

=come financial barriers and

= promote inclusivity in educs-

= tion, the department of empo-
= werment of persons with dis-
_= abilities (DEPwD) has decided
- to reimburse the school fes of

pligible blind as well as deaf

- students from class 9 to 12 pur-

= suing or keen to pursue STEM

COUrses,
The DEPwWD under the min-

ﬂ

£

—l
-

Sl

;N0

= powerment is

- write to the departments con-
——cerned and the states, and

= build

= move so that it can be imple-
ro— mented at the earliest, sources

- said,

= Based on the recommenda-
= — tions of the National Fund for
= PwDs, it has been proposed to

= istry of social justice and em-

nply To Eligible Students From Class 9 To Class 12

The move is aimed at increasing enrolment of students

tres will supervise these stu-
dents and choose a good school
for their education, While the
school is not required to regis-
ter on the National Scholar-
shipPortal{NSP), detailsof the
students would be  verified
from the portal to avoid duplic-
4

In order to promote and
strengthen access to STEM
education for PwDs, the de-
partment last vear had decided
to fund settingupof STEM lahs

planning  ta

awareness about the

support a 1,000 children from

No ED probe against co or promoter: Paytm

classes 9to 12 annually with fi-
nancial assistance of up to L5
lakh per wear for pursuwing
STEM (science, technology, en-
gineering and mathematics) in
a good school that can support
their special needs,
blind or deaf child fom a tam-
ilv with a maximum income
(irom all zources) of upto Bs8

A fully

lakh per annum will be eligible
for the support. *The move is
aimed at increasing enrolment
of students in STEM courses,
help them improve their aca-
demic performance and career
prospects,” sources said,
According to officials, the
DEPwD's National Institutes
and Composite Begional Cen-

sehond

Payments bank was told by RBI to

s _ » Continued From P 1

gverberations continue, CAIT
{the national traders’ body)
has asked merchants to

= switch from Payim to other pay-
= ments apps. The ceniral bank was

= - only focussed on Pavim Payments
o = Bank. But aftershocks may well des-

Mg
==

—a

= tabilise the business Sharma's star-
_= tup became a household name for-
= 50, why's a once feted fintech com-
= pany, 4 pioneer in many ways, in

snch tronbie? It's astory of vaulting

= ambition meetinglax compliance.
=  TwoYears TooLate

= tomers two years back. EYC (know
- your customer) compliance or lack

shekhar’s pavments bank was
told by BEEI to not acguire new cus-

Eﬂ—f of it was a big problem, per ceniral
= bank

M
pa

- banking.
- against shady business,
= laundering and other unlovely ac-

KYC is the bedrock of modern
a regulatory weapon
IMCEY

M= tivities. Butcrooks are alwaysa step

- ahead in this game - KYC norms can
= besubverted if, say, one PAN card is

pa_=used o open muliiple bank ac-
@ Z pounts. or the bank is not too eager

— to tick all the boxes needed to verify
_= acustomeror itsimply doesn’t both-

fails. When this happens, such a
bank is a fraudster’s ideaof heaven.
Dosh for and from money launder-
ing and digital fimancial frauds
(think Jamtara or ifs latest avatar,
Buhjcan be parked in accounts that
will lead investigators into a rabbit
hoke should they start looking for
who's really getting the loot, Dodgy
EYC means sleuths hit a digital
deadend.

In off-record briefings to media,
repulators have sald this was.one of
Paytm Payments Bank's
problems. Many Pavtm walleis
were pigeyvbanksfordodgilv earned
cash. Cleariy, the warning two vears
back didnt cut much ice with those
running the bank or, more impor-
tant, bosses of the bank's parent
company, OnesT, which owns the
ubigquitous Pavim app.

In fact, not only is there appar-
ently no Chinese wall between the
parent company and the bank, as
there's supposed to be, it seems
there's nowallatall. Allegations are
that Oned7's IT infra ran Paytm
bank’s ops, that there was no ops
sepregation between the two enti-
ties and that intra-group transac-
fions were not disclosed, as they
must be if von are under RBIs

t acquire new customers 2 yrs ago

unwinding would be migration of
merchants using the bank as well as
migration of FASTag customers.
He speculated. RBI may extend the

for classes 11 and 12 in schools
catering to students who are
blind, deaf or with intellectual
disabilities. The move wasseen
a5 an attempt o create labs
with accessible equipment for
enabling experiments
practicals that form a critical
component of STEM and with-
out which science cannot be of-
fered to these students in high

and

honest officials: HC

Tiries Mews MeTwork

Bengaluru: Govi  and
higher officials in the ad-
ministrative hierarchy
should protect honest offi-
cials and penalise proven
delinguency, EKarnataka
HC zaid recently while in-
teyvening in the case of a
panchayat developnyent of-
ficer who was dismissed
from service despite being
acquitied in a corruption
case.

“Thev should be mind-
ful of mischief-mongers,
who [or ulterior motives
launch false eases of cor-
ruption/bribery at times,"
a division bench of Justie-
s Krishna § Dixit and G
Basavaraja said, while
granting relief to petition-
er PV Rudrappa.

It its observation, a di-
vision bench of judges
Frishna S Dixit and G Ba-
eavaraja  said, “They
should be mindfl of mis-

chiefmongers, who for ul-
terior motives launch false
cases of corruption/brib-

ery at times,” while grani-
ing relief to petitioner PV
Budrappa. Karnataka govt
was directed to pav Ru-
drappa’s terminal bene-
fits, including pension.
within three months.

The case originated
when Lokavukta police
registered a corruption
case against Budrappa, ac-
cusing him ol accepting Rs
4 00 from a person named
Chandrappa in 2011 for is-
suing akhata forahousing
gite, In 2017, a special court
in Davanagere acquitted
Rudrappa of all charges.
However, he was dismissed
from service in 2019 hased

an

disciplinary proceed-

ings related to the same ac-
clsation.

Despite Budrappa's ap-
peal o Karnataka State
Administrative Tribunal,
hiz plea was dismissed in
2eD. Consequently, he ap-
proached HC challenging
the tribunal'sdecision.

HC pointed out that the
tribunal's failure to con-
sider Rudrappa's acquittal
in the criminal trial was
the first error “Perzons in
public emploviment are not
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. Gunkeptunder:
heavy security —g
»Continued From P 1 .-
\ Forid's only Gatling that =
/\/ can still rain hellfire =
' has only rare outings, ;_g

understandably so given it's a =
high maimtenance vinfsee gun,

49

Sometime back it had been dis- =~
played in Lucknow inanarmy = <
event. When not wowing specta- =

tors, the gun is keptunder heavy = ¢
security Periodically the Gat- = 9

Iings machine paris get
jammeid, as happens in any vin-
tage machine Army personnel = _"r.'r
do the overhauling, especially =

PICKA

slavez of the government, E‘E
not of their higher-ups in =
the echelons of adminis- before the mun is put on display f
tration. They discharge Jabalpur’s ordnance corps 5..@
public duties, with no fear musenm boasts of weapons of =
or favour: That the protec- older vintage than the Gatling, =
tion of honest officials au- @ On display at the Nagpur event Z_=
gurs well for public admin- were 15th century muzle-load- =
istration needs no deliber- ing muskets, a 17th century gun =
ation. It gives a sense of se- and U'S Maxim guns, invented in = o
curity 1o them  in 1880s, these wereworld’s fivst ful- =
discharging their duties Iy antomatic machine guns. But =
diligently” the bonch re- the Gatling is clearly the star - =
marked in its order being oneof a kind does that. ‘:_ﬂ
- ¥
pany hasalwayscooperated with  controlled app-based loans, the =3

Teaching Associate in [HMCT&AN, Brambe, Ranchi™ on the envelope. Please note that
application forms shall not be accepted in person,

Sd-
Principal

by
ohar crediiors may submil the clalms with the proaf i persen, by pestor by electranic
P

Submission of false or misicading proof of claims shall atiract ponalties.
Date : 05022024

the authorities, Referring to a company said its merchants _f,
Tistes News NETwoRk the Enforcement Directorate for  Sept 2022 ED probe into payment faced inquiries in the past, and = i
5 any money laundering activity. gateways servicing Chiness- Paytmalwayvs cooperated. =m
: Mumbai: Paytm has said that the company stated that its mer- =
neither the company nor its pro- chants have been the subject of z
i 4 o moter are being investigated by inquiry in the past, and the com- i .:r?::ulrimﬁrmm =i
t all smells very wrong, and it : . z
does sojust when Paytm’s UPI busi- {Regulation 12 of the insclvency ﬁ:&ﬁg&?d of india (Liguidation Process) E
ness was leading the digital pay- =
okl pﬂ,:k = Stil:r o Inﬁaiﬂls Ei—_ IHETIT“TE uF HI}IEI. HHHHEEHEH[ FOR THE ATTENTION OF THE STAKEHOLDERS OF WAYS ESTATES LIMITED : -If‘q
mentsrevalution. Looking at what's CATERING TECHNOLOGY AND APPLIED NUTRITION -

2 ; ; % (AN Avtonamous body under Depariment of Tourism, Govi, of Jharkhand) 1, |Nama of corporaie desior Ways Erlptas Limited =
hﬂ'[}_'[}.'."]'l].'l'l.!l-:ji ‘.ﬂ Pﬂ!:"tl't'lmz |-'l.'."rFil'I.E1§]1]CII._'.I (AmMliated to Mational Conncil of Hotel Management & Catering Technalogy) 2 |Data of incoporation of corporaba dabbar 3151 Dpcembear 2010 —E
W, UL U ) VR Ty R BRAMBE, RANCHI-R15205 & [Aulharity under which carporats debice is | Minisiry of Comoeats Allairs - FaC- | -
ma got I]‘:tC: bankmgatall? HEdld_h"'-" Phone:-01 63724660, 9162136888 | Emaik: ihmranchif@'gmail.com | Yyehsite; www.ihmranchiin Incorparaied registarad Paina =
cause that's what he does - looking — — . . 4, |Lorparaie idertity No. | Limited Liabity 1 1 13 - o
for the next big thing, not always Invitation Application for the Post of Various teaching post '“ﬁ“ﬂﬂm”““amdfw Rr o e o R
paying attention to small but vital IHM Ranchi under the Department of Tourism, Art Culture, Sports and Youth Affairs, E ncipal offica i any) of dabtar | Fnad, Patna 800014, Bihar, Ingia, | =
details. _ Govt. of Jharkhand, hereby invites applications in the prescribed Performa for the i uua sure of Insolvency Resoilion | 31s1 January, 2024 : E-"‘f

Yy TOl had sent questions to following post: 7. |Uguidation commencement date of 15 January, 2024 {Order recelved | =

major Eu-'tmt._Th_ere:‘-'ﬂﬂm responseatthe 8. No. | Name of Post Post Requirement Pay Scale L N—— ¥ido amal daied 3nd Febmuary, 2094} | =

meof going to press, - = : | | ame Brvd reg mTGar o v Kumar Tirews -
So ‘i.i’i:"lmﬁ-lapppcns o |, [Assistant Lecturer | 03 (D1-5T, 01-0BC-, 01- Level-6 inschvancy prafessional acting as liquidatar | IBBMPA-01/IP-POOTAN17- i

Financial mavens TOT EJFDH'Z‘-TD' 2E) g Lol B |Addross and o-mall of e Iquaator, o6 ?E:ﬁsﬁm Nicon Hiause, 2nd 5

thev allspoke off record, citing ‘sen- 2, Teaching 03 (01-UR, 01-5T, 01- Rs. 25000~ regstaned with the Board ’ Fioor, Roam ND 23, Kolkata - =
sitivities” - didn't hold out much Associate OBC-I) Per Month Consolidaed Bdi mmfl il =

i r Fx- 1 =

Sglﬁi':; Pi?‘;’?ﬁf};mmﬁnﬁ;'f}‘ The last date for receipt of application is on or before 1/3 /2024 by 17:00 hrs, o i il A e e e 12
sl Pyt Do ;CEE?&?'E 'l.'l.-'r_"l‘I:ltE'_E Advertisement details and prescribed application format are available on institute notice 700001 : - o
Y (R o : hoard and website www.ihmranchiin Any addendum/duodenum/corrigendum shall be cipwaynestalsaitiigmalicom | ==0y

dely used f king d -

ing widely u or parking dodgy el : e ; 71, |Last galn for submEsion of claims Tt March, 2024 -

i posted on our website- “www. ihmranchiin™ and institule notice board only. Nolica i hereby given that the Natlonal Comparny Law Trbanal o] =
A seniorofficial from a financial Application completed in all respects in the prescribed Performa may be sent to the ordered the commaencement of iquidation of the Ways Estates Limited on 31st| = o
= o . = = g ) [ [ i - . [ gk . [ ) MH‘ '-_N

infrastructure provider said it was Principal, Institute of Hotel Management Catering Technology and Applied Mutrition, 2024, :

: - - T

tough io see how Paytm Payments Brambe, Ranchi, Tharkhand ; EIE:I'?_EH:' 1!|mql.t_gh speed post or reg:s:r.'r_-:-ai post only, m’:ﬂh;ﬁh;g{r;ﬁ n:_r mﬂw;é%?f mﬁﬂg Eggzm :: Bsauﬂnm =
Bank was going o recover from Please super scribe “Application for the post of Assistant Lecturer and against kom Mo, 10, =
this. He said Chi.".].lﬂ]'lﬂl.‘ﬂ lﬂ.Lll'i'I'lH the The financial creditors shall submet thair claims with efecironic means only. A1 | = 04
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Mame pnd signariure of liquidator
Aditya Kurmar Tibrawal

= er oo much about getting KYC de-  watch.

Many small

M
w0 =

= Asmita.Dey
= @i
= LIMmesgroup.com

= Mumbai: Many small shop

Cd— keepers and hawkers, onboard-
zed for digital payments by

= Paytm, are unaware of RBIs

H_nmm to ban Payim Paymenis

= Bank from acoepting fresh de-
= posits after Feb 23, Some who are

E_ aware, incloding Uber drivers,
sare wary of accepiing Paytm
= pavments and are asking for

¢a__c cash.

# = Confederation of All India
= Traders national president B C
= Bhartia on Sunday issued an ad-

tn - visary to traders to switch firom

=Payim to other payment plat-
= forms. He said that small ven-

&3 —dors and Kirana store owners

Paytm users

unaware of RBI's move

arnong them, who are aware, are
worried. “Patym Is telling us
that they will tie up with other
banks, and there will not be any
issue, but we do not know how
thenew seiupwill be,” e added.

Paytm's stock hit the 20%
lorwer circuit for two successive
days following RBI's move o
slap severe resirictions on the
businessof itssubsidiary Pavtm
Payments Bank. Those mer-
chants with UPI @R code stick-
ers linked to Payvim Payments
Bank will have to look for alter-
natives after Feb 24,

Payim's rivals, PhonePe and
MobiEwik, are expanding their
orrgroand presence to onboard
merchants, "PhonePe is assur-
ing us of the safety of their sys

_-hm:nmdmﬂhmuw.r]mthaﬁ]mp- tems, encownging us to use
pened, and the larper ones  theirplatiorm,” saidatradec

S
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-| RFP doanicading
26.02.2024 @ 03.00 PM. Note:

6E

GOVERNMENT OF ANDHRA PRADESH
SAMAGRA SHIKSHA

% Riaquest for praposals are invised through e-procurement plesiarm far supply siam lab kits
={ 645 PM SHRI schaols in [he Stale ol Andhna Pradash,

staris from: 06022024 @ 0300 PM. Last dale for recaipt for of RFF:

hitips: Mandarapeprocunemant, govin or contact: TREITER1AG

Further delalls can be wiewad at

= Sd-
g —| DOPA Ma 266 IPRIGLIADATI 1M /202 1-22 D02 02 2024 for State Project Dincher
FOAM O
B [KVITATION FOR EXPRESSION OF INTEREST FOR
=ik T KREISH [SPAT COMPANY LIRITED OPERATING [W STEEL IMDUSTRY AT PATHA, EIHAR
{Under sub-reguistion |1} of regulation 36k of the Insakency and Benkrepicy Boand of india
=5 [Isssivaney Aesolutian Process for Carporata Parsons) Rogulalions, 3008}
- RELEVANT RARTICULARS
A= mmuufmmluum}; T | Wrish Ispat Company Limites
] [wih FAN & CMLLF No PN BAFCEADESH
= | CIN: U230 B PLLO0SGE
g—_ £ | Addeess of the registared ofica Piof Mo, C-7, Induziigl Ares, Fatuha, Paina Biher,
= | Inza, B30
=3 R ofwebaie NolAwlstle
B 4. |D-:|.u.l:-:l‘p»hmﬁhuurr|q:rt5ulﬁm: Faivha indesiial Area, Piot na. C-T, Road no. 8
B -] | asseis e locafed Paina BI1X01,
% | inphaded capacty of man prododts! serecns | 1000 (o 1500 MTimonth
=|& | Quaniity aréi vake of man preoucts riemmaon rel Kmlaheg
2| |sericas sokdin kst fnanciel yesr
O 7. | Momber of angloyeas/ wedman | NI I
| & | Furmer details inchuding It avaizstie Deriais can be soughl by emaing -
= I&mahmhmmﬁmm o s @gmal mm
g_' | years, bsks of cnitors am avalable af URL:
=} = | Elgbiity for resoludon applcans under | Wil e shared separmiely with the Applicani afiee
—  |section 252}ih} of the Coda s avalacle a1 | receiving the requast through amal al
4 |URL airp kiciiigmal com from Resoluton Applicants,
ﬂ—' 10| Las date o raceipl of axprssion of ilems] | 250 February, 2024
= 11. | Dby of issue of provisional el of el Warch, 2024
=] | prospecie messlubon aspicanis
g | 12| Last defe for submission of objeciors. | i March, 2004
o | i provisicnal sl
= 13.:|.'|:h1|:f'mmu|ﬁ';|lid:u'|pm:-piclw | “#h Wharch, 3024
| resokiton apolicants _ i
4 =) 14| [t of Baus ol infomaticn mamgmsdum, | s Merch, 2024
= munwanwmlrummw
b ptar ke proasecdien reshtion sppicanls
-] 15.] Laas| dene liof subrrission of nesolulion plans | 20eh Asdl, 2004
g__ '1|'!" Frocess email d 1o subei Expesssion. | dmikidi@gmaloom
| of inforest
=) *Asperths bast soilabie nlormabon recatved rom e suspandsd Boasd of Directions o
LnJ AJEY KLIMAR AGARWAL
ko Inlerm Arzniulon Profezsional

=} Place: Kndkata
-} Datp: 0500 H024
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ONOD will prevent HEIs from
fudging the data for accreditation

Use of Al to sync the data of all HEIs will make the process user-friendly

Shuddhanta. Patra
Etimesgroup.com

he Mational Ascess-
ment and Accradita-
tion Council (NAAC)
hag introduced the One Na-
tion Ona Data (O OD]) plat-
form as one of the major re-
forms to be implemented
while grading colleges and
universities, In the recent-
Iy raleased final version of
the ‘Reforms for Strengthe-
ning Assessment and Ac-
creditation in Higher Edu-
cation Institutions' (HEI) it
was revealed that ONOD
will ansure transparency
and imtegrity in handling
institutional data by con-
solidating data from HEIs
foraccreditation, appraval,
and rankineg.
Speaking to FEducabion
Times, Anil Bahasrabudhe,
chairman of Executive

Committea (EC), NAAC,
Bangalore, says, “All edu-
caticnal instituticns incla-
cling both cantral and state
univarsitios, collegas,
stand-alone institutes requ-
ire to submit the institute
data anmually to soaveral
arencies such as AISHE,
AICTE, Coa, PCI, UGLC,
NIRF, NAAC, NBA etc. With
the setting up of ONOD all
the institutes will be under
one common umbrella and
an institute will be recuired
toupdate the data only once
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= RAJIV GANDHI PROUDYOGIKI VISHWAVIDYALAYA| =
¥l [Unévarsity of Technology of Madhye Pradesh| | = o
e Airport Aoad, Bhopal-482033 | = —
i Phone : IT55-26T6E55, 2678857, Fax - OTS5-2742006 | -
RGPWE=aM/Ph,DVEN. Test/2023-24M011 Date : 31.01.2024 | =
_ ; -
A year on A singls i . foundgulltyotanch activity. Applicasons ane :mln FI IS l.rrl} from Febnary é -
which will make the data the matter will be reportad 151 2024, from the sligiile candidates in &gmaﬁné P T'Ehm*%mq} é‘
authentic and easily acces- o other agencies who use Applied Sciences/Architeciure for the Seasion 2023-24. The last date for submiting | =M~
gibla. This will easethe pro-  theinstitute's data for avari- the Onine Application form is March, 2rd 2024, The interested candidatas are| = ™
mgsﬁfdﬁjﬂghusjﬂeﬁs_" Ew,::,,fpmgsmﬂhasapp_ gdvised bo refer Mew Ordinanca Mo.11 ol AGPY |_'|'I'.E.r 02.05.2019 as pér Uss| =
Thare was a mismatch rovals accreditation and guidalng, svallabia an AGFY wabsiba) lor eligibility ard ofher raquiremanis. Total 24 | =
r - Dootaral fellowships under the RGPY (20], AGPY Indian Knowledge Sysiem (04), | =
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DEPARTMENT OF POSTS, INDIA QESES
Office of the Sr. Superintendent,
RMS PT-Division, Patna-800001
Walk-In-Interview
Sr. Superintendent RMS PT Dn Patna will conduct "Walk-In-
Interview" for engagement/empanelment of direct agent for sale of
Postal Life Insurance products. Interested candidates fulfilling the
conditions mentioned below may attend the "Walk-In-Interview" to
be held in the O/o Sr. Superintendent RMS PT Dn. Patna at 11:00
AM 21.02.2024. Candidate may come along with their Bio-Data,
Age proof and with their entire Educational Qualification certificate.
Eligibility Criteria :- Educational Qualification : 12th Pass
Certificate or Intermediate from any Board/University. Age : 18-50
Years of Age. Experience : In field of selling insurance products/
agents of any insurance company. Communication skills : Good
communication skills required. Computer Knowledge : Basic
computer knowledge. Language Knowledge : Hindi and English

9. fedr i ¥R 25(2)(TH) F 3Tl Weheq e e F cirp.kicl @ gmail.com

For details enquiry please visit or contact :
Olo Sr. Superintendent RMS PT Dn 2nd floor, PSD
(Patna GPO Campus), Patna-800001 (Phone No: 0612-2677101)
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—— . INDIAN BANK
SEib o WIERLENY ;... e coinra,Senco Bulig, 203 oo Bl Mors
Bandsl, Dust - Hoaghly, Wead Bengsl - T12103

& AT Phona Ka. ; 033 2680 2938, E-mal : rochinsumhi@indlankank co.in
Natize & herehy givan uder e Sammlizatian nd Raconsinction of Fmancial Assets and Enfercement [Samiily) krarest Aot 2000
nd in aercie of powers cordecied under 13(12) road wilh Rula 3 of Securily nleces| (Erdoroamenl) Rules, 2002, tha Autfarzed
Oificar issued a Dernand Nodce on the dates noled against esch Account 83 mentioned herenafier, caling tham Lo repay the emount
within 60 days from the date of receipt ol the sald Matiee
The bormoewers having failed to repay the emount, nobos = hereby given 1o the under roled bormowers and the pubsic in general that
e urelersigned has broen passession of e propertyies described hereln below In exercise of powers confemed on Rimer Lrder
Sac 134] of the said Act rasd with Rule 8 of the said Rules on the dales mentionad againsl each Accaunt.
The borrawer In purlicutar and the public In general s hesehy cautianed pat 4 desl wilh the propeyies and any daaling wilh [h
propartyies wil be subved o the gharge of Indian Bank (Emsbwnie Allahsbad Bank] for e amounss and inberests thanean mantianed
soainsl each accourt henain befow:
Thia attentian ol tha beerawens dalsilad harsundar = rmabed b the pravesions al subsschon (B) of sectan 13 of the Act n espect of
time availsbla, to redeem 1he 2soured Assels.

Malice & Po Descriplion of the Propery
| Matica
1. |Account : M/S New Radne Sludal 0§ 11 2023 Rs. B454306%- | All thal pant and parcal of shap baing ra..4
Borrawer © NS New Haghs Slutio, [Filipees Sl Lac et groard flaor an G-4 buiding remaly Eliza
Propristor M, Sujay Saha, Sig & | Eory s Thocsand Agartmanl Phase « VIl measting supor
Chiflaranjzn Sahs. 15811 Denaipukur WOLM |- L nded T bullhup area ?F’d..ﬁl:l s I moee o less
Road, Eliza Apariment, Vi@l & PO- | ot ity {caverad area 225 8y, A, mans of less and
Hindmasar, B5 - Untapass, Oritg) 85 o commn arsa 4950 s fi, mona or Inﬁs:l
Diest - Hooaghly, WEB, 712233 06112035 ane Wﬂggg‘guﬁ Kﬁ'ﬁpﬂ; gmhﬂ;dm
Mrs. Sipra Sahe (Guaranlor), Wia cames ymer | ™1 oLy . s

| no, 1484  Debgipukur Road. wnder

Chitarangin Saka, 48, Udepnpally, PO nierest al the T ] ol
& PE- Hirdmotoe, Disk. Booghh. WE Utlarpara- Rolrung Municipality - PC-
e agrssd rme fram | Hindnesar. ©5- Uttarmara, Dlst.- Hoaghly
07192073 1t | D2aning Sae Desd no, 4782 of 2006 dated
Wr. Rajib Dasgupta - R.K. Elacirarics . , | 14.08.2008 regered in Book No. |, CD
(Giearantor), 199, Jebaipukur Road, CUREETIRL e nio. B pages from B9O7 by 9022
Hindmaotor, Hoaghly, WB. 712233 charges and A0SR, Sarampans in Ihe rame of Spm

Eranch ; Radhagobindanagar arpanses Furaon | Sahe & Sujay Ssha.

Durte ; 05.02.2024, Placa - Bandal Sdl- Authorised Dfficer, Indian Bank

a€w

TATA
TATA CAPITAL HOUSING FINANCE LIMITED

Registered Address: 1ith Floor, Tower A, Peninsula Business Park;, Ganpatrao Kadam Marg, Lower Parel,

Mumbai — 200013, Branch Address: TATA CAPITAL HOLUSI FIMANCE LIMITED, Avani Signature, 31041 Park
Streed, Block Mo. 302, 3rd Floor, Kolkata - T00 016
ROTICE FOR SALE OF MMOVABLE PROPERTY
{Under Rule 8|5} read with Rula 1] of the Security Interesl |Enforcemant) Ruales 2002}
E-Auction Notice for Sale of immovable Asseds ender the Securitisation ead Reconstruction of Financlal Assets and

Enforcemant of Securty Inferest Act, 2002 read with Rule B{&] and Rule ¥1) of the Security Interest (Enforcement] Rules, 2002
Mokice k= harehy piven 1o the public in general and i particuler to the below Borower and! Co- Bamrower, o fiell legal hegitapra-
sanistives (Bamowers) in particular thet the baiow dasorined immovebis property morgaged to Tata Capital Housing Finance Lid.
[TEHFLL. the Possession of which hae been taken by the Authorised Oficer of TCHRL, will be sald on 24-02-2024 o “As is where
Is" & “#s b5 what is” and “Whatever there |s" end without any recourse basis”. for secoveny of outslending cues fom befow men-
taned Barower and Co-Borowars: The Reserve Price and the Esmest Money Deposit is menhaned below, Nofce = hersby piver
it in ther ab=ence of eny posiponement’ decontinuence of the sele, the said secired assst | property-shall be sold by E- Auclion
at 200 P.M. an the sald 21-02-2024. Tha secled envelops condaming Demand Drafl of EMD for paticiaating in E- Aucfion shall be
suamitted 1o the Authorsed Officer of the TCHAL -an or betare 20-82-2024 1ill 500 PM 51 Branch acdrezs TATA CAPTAL HOUS-
ING FINANCE LIMITED. Avam Signaturs; 014/ Park Sireel, Block Mo, 302, %o Roor, Kolkata - 700 M6,
The gale 4f the Securad Assal! Fnmovabile Property wil be on “as s where conditien I8" &= per brief paticulars descrbed hera-
in helow

Lean A, Hame of Borrowsrs] | Type of
ﬁ; No and |Co-bommower|s)Legal Helgs) | Legal - ;ﬂ:& ':;t“ HE“’_N‘"R Eamesi Money P-ngsl-
Eranth Representativel Guarantors) pe Prics E5M0N
Saundarya Fashion Traders : Re. 1'_1 gﬁjgf;e R Rs,
Private Limited. Through s |, ek Forsy Sya| 30000001 800000 o s
1. | 8431713 Director Mr, Umesh Bharech T 3 a :-qﬂ;«-HmE- {Rupees Hingty Lakh|  |Rupees Ning N
Mr. Umash BRarech Criyl & 16_05_:['1? Oy} Laki Oriby]

Description of the Immovabie Propery: Al lha! piece and parcel of the Fiat Mo, 127 onihe #tn floor of bulding no. 9 having super
buit vp sres admeasurng 2102 Square et mare of [ess, in the aparment Naturel Hejohts®, 137 Kazi Nazn fgam Averus, (VP
Rinad). Kalkhall, Pelios Slakion- Rejerhet, Rolkala-TOM52 consiructed upon an land maasurng an gred of 2 71 acras, more of jess
fogetter aith heredimasents, messuage situmad and |Wng by chibkirg of dferent Dag nos. & Mouza- Kakhal, JL Mo5, Palce
Sraticr- Rajarhat, now Alrport, Disiict .24 Peraganas North, urder sub ragisty affice Bidnan Nagar. under Rajarhat Gopapur
Muricipality

At the Aucton, the public generaly |s mated o suamif ther bicde} personally. The Bormowen(s}iCe-Somoear (5] are hercby given last
thancelo pay the botal does with lurher imerast wilhin 15 days from the date of poblication of this nofics, fafing which ihe Immovatle
Propeny will besold as par schedue. The E auction wil be slopped 11 amount due'a= aforessid, with mferest and costs fnchsdng
e codt af the sale) are lendered 5o the Authodsed Oticer or prood ks geven o his safefaction thas the smounk of such secured debd,
imaras:-and cosle has baan paid bafore the dale of the aucion

Mo officer or other persan. having ary daty io parlom in connectsan with Tis s shall, hovaver, drecily or indredly bid &, scquire
ar aitempl o acquie any intarsst 0 the immossble Property sold

Thie sale shail ba subject %2 the condtions prescribed mi 1he Secariy Interest (Endoecemant] Rules, 2002 and o the follawing further
conditions:

The E-auction will take place throwgh peral https:'Dis poselHub.com on 21-02-2024 between 2.00 PM fo 3,00 PM with lim-
itad extension of 10 minutes each.

Terms and Condition:

1. The partculars specified In e Schedule herein below have been sleted fa the besl ol the miormation of the undersigried, but the
undersignad shall not be arswaratde for any eror, missiabement o amission in this proclemason: In the evert of any dispole eris-
ing &= b the amour ke, or 2s b the bidder, the Immaovadls Propety shak &l anca agam ba put up (o suction subject o the disoe-
tiom of 1he Authorised Dffcer,

2. The Immavable Propery ehell not be sold beftw the Reserve Prics

3. Bid incremerd Amou wil ba: Rs- 10,0005 |Rupees Ten Thowsand Dnly)

4, Al the Bids submted for e purchase of the properly shall be sccomganied by Esmest Maney g5 menbaned above by way ol a
Dernard Dirafl favorng the “TATA CAPITAL HOUSING FINANCE LTD." Payable & Branch adoress. The Demand Orafts will ba
retumed 1o fe unsuccessful bidders afer suclion, For payment of EWMD through NEFTRTGSMPS, kindy confact Authonsad
Officer

5. The mighest bidder shal be dodared as soccesshul bidosr provided aheays thial he'sha is tagelly quafiied 1o bid ard provided fur-
ther that the bid ameaunt b= nat less than the seserve price. L shak ba in the discreton of tha Aulharised Oficer 1o decine acceptanca
af the highesl bid when e price offered appears so claany inadecuale ag to maka # inadv=zable 1o do o,

6. Forressons recorded, £ shall ba i the dscretan of the- Autharised Offcer o adoomidiseontinie the sale

7. Inspection of the Immovakde Propery can be done an 12-02-2024 babween 11 AM to 500 PM with prior appolntment.

8. The person declared as & successhi hidesr shal, mmediately ater such dadareton, deposit twenty-ive par cant of the amount
of purchiase morayoi which wocld ndude EMD smoaant 1o the Authorised Officer within 29kes and in defaolt of such deoest, the
property shall forlbwith be put bo fresh sachanBas by privaie irsaly

8. In-case iha infliE depost s made as sbave, the balance smount of Sie purchase money pavadie shal ba paid by the purchaser
i tha Authorised Crficer on or before the 15th day from the date of condrmation of the sale of tha property. exdusive of sich day, of
itthe 15 day be 3 Sundsy ar oiher holday, then o the first office dey after the 130 day

10 In the evert of gefaull of any payment within fie perod menlicned sbove. fie gropery shall be put 1o fresh sucionSale by pr-
wate treaty. The depost modwdng EMD ahell stand forfeited by TATA CAPITAL HOLPSBG FINANCE LTD and tha defauling purchas
&r shall lose &l claims to the property

1. Detaits of ary encumbrances, known fo the TATA CAPITAL HOUSING FIRAMCE LTD to wnch the propeny & llable: &= per table
above. Claims, o any, which kave bean put forweard So the properly end any other known pariculars bearing on fis nehre and vaus:
as per tahle aoowe. The intending Bidder 1= advisad fo mase thar own independeny; ingurias regarding ancurmbrances an tha prop-
arty incudieg stafulory Eabliies arears of propery tax, elecirialy s

12 For any other details or for peacedure caling training on e-auction the prospective bidders may contact the Senvice
Provider, W' Meaien Solutions Private Limited, Address: #2032, 2nd Floor, Shree Shyam Palace, Sector: 465 Crossing,
Railway Read. Gurugram — 122 006 through its. Mobde Mo, #91 7100 29933, +11 90100 29026, Tel Mo, +31 1244 233 933, E

KOLKATA | MONDAY, 5 FEBRUARY 2024 B“Siﬂﬁﬁﬁ Slﬂ“dﬂ[’d

MAVENS BIOTECH LIMITED

CM: LTTZ0TWE 1981 PLOI34226
Reqgisiered Offica: Room Mo, 407, dth Floor, Premises Ko, 4 Chive Row.
Hofkaia, Yest Bangal - 700 0
E-Ktail |m‘gs|u::s|‘ﬂma.?gn:hnlnc,"| com | Wiskish W ITIEET hcom
EXTRACT OF UNAUDITED STANDALOWE FINANCIAL RESULTS FOR THE 3IRD
QUARTER AND NINE MONTHS ENDED 2157 DECEMBER, 1023

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
KRISH ISPAT COMPANY LIMITED OPERATING IN
STEEL DUTRY AT PATNA, BIHAR
[Urder sub-regulaton [ 1) of reguistion 354 of e insalency and Bandnapey Board of
Indi& {Ingatveney Rasalulion Progass for Comparale Parsons) Regulaiions. 2016}

Company's wabsite viz. wea mavenshiolech.oom,

By order of the Board

For Mavens Blotech Limied

dary Prakash

Dialer - 3rd February, 2024 Wiala Tima Director
Place : Koikata DHN: 2525414

[SEE REGULATION 47{1} B} OF THE SEB| {LODR] REGLILATIONS, 2015] & RELEVANT PARTICULARS
[Fis, in Lakhs) I |Mame of the corporate deflor along with | Knshispal Company Limtad
5l Particulasrs Quaries | Nino Months | Corresponding PAM & T LLP N PO BAFCESA0RSH
T anind entted Clisarnr
o | e CINAUZ3101BR1598PLCTO044
1303 BRI |y | b dress of he regisizred ofice Pigt Mo. C-F, Industial Asa,

=X [T TT i Snapiited] | Unayditel | Ungucsad) 1 i

1| Total Income from Operasons 5 80 THI6 = Fatuha. Patna Binat, |ndia, 803201

2 | Nat Proft ! {Loss) for the pariod TIURL o webrss Mot Availabla
badorn Tax, Excapfionsl and 00 4 561 3,339 - =
iaraieita bl j8aay | AN | B | LIk of place whers majoriy ol fued. | Faluba Industrial Area, Ploteo,

3 | Mot Prof J (Loss ) lor the perod asasts arg located 7, Roadne. 8, Patna: 503201,
belore i {afer Excapbannl V0 800) 4,567 Rkt 5 § gl =1 )

| |ambbir irmondicary #nms) Instzded capacty of mam products’ senvices | 100010 1500 MTimondh of TMT

4 [ Mat Prof ! {Loss} for the pariod & | Guanlily and value of main producks! Infarmatian not Availabde
after fa (after Excaptional {0600) | (4851 {3,330 sevices sold n last nancial yaar
andior Exfraordnany #ems|

% | Tofal Comprehansiva Incoma for 7 [Murmbsr of employaes: warkman MIL*

: A
;’[:;;",gf gf;';ﬁ;”gm?{:;] 8 | Furiher details inciuding tast availabis Dialats can 28 saLght by amallag
and Other Comprahensive (D800 | 81 (3330 fnencial statermenls (with scedules) of two | clrpokiclBigmail. com

5 IEers['?ﬂer tax] T i v, lists of crediloes ana availabie & URL,

LY =g tal 1. K 1, A et -

7] 'ﬁf;:;“—m;%ﬁ'ﬁgﬂg;;mﬁ S R @ | Eligiility for resoluion appicants under | WAl e shared saparately wilh the
Resdry as shown in the Auditad section 25(2)) of fhe Code is avallable ai | Apeicant aler receiving o reguest
Balance Shesl of URL: througn email e cip kinE@omal com
ihe previols year] - - - frair: Resolutlon Apalzante

& | Eamings Par Sharg 0] Lasd it for recanipt af axpressian of irtarest] 268 Febrozry, 2024,

(of Rs. 15~ gack)
iMot Annualizad) . 1| Dale of msue of provisional list ol 15l March, 2024,
. Basic & Diluted (0 (LL004 ) (0005 prospechive rasciufion applicants
[541:H £ > n

The abows is s exiract of e detailed fomnat of quaneny endad unsudied | | -85t 03 for submission of objections o | Bl March, 2024,

Finencial Resuits fled wih the Stock Exchengas uncer Regulstion 33 of the provisional list

SEEL [Listing Obligalions and Disclosire Reguirements) Regutstions, 20159 [ e N :

The fud forrmat of Be Unavdited Financlsl Resuls s avallsble on the Steck | | |F8te of sugaf fnal list of prospecive 16t March, 2024

Exthmge website vie, www csa-indicom, The sams i also available on ihe resclufion aﬁ:'rﬂalﬁs

Execulive Enginesr, WBSRDA,
Jhasgram Divisson-1, imales anline
e-landaring lor Preparation of OPR
}NLT-‘I[], 2nd Call) under RIDE-X00
or difleranl blocks in Jhargram
District and alsa some construction
repair warks n Jhargram District
{MIT15)
NIT-10 {2nd Call) - DPR
Tender 1D : 2024_PRD_BG0532_1
to 2024 PRD_EBE80532_2
From 05.02.2024 {14.00pm) o
19023024 [14.00pm)
NIT-15 - Construction/Repair
Works
Tender ID: 2024 PRO_ 660533 1
to 2024 _PRD_G660533_8
From 05.02.2024 {14 00pm) to
10022024 (14 00pm)
Imending biddars may download
tender documents from
e-procuremeant portal of Govl,
wabshe https:iwbtenders.gov.in
Executive Engineer
WEBSRDA
Jhargram Division-1

14 {Dabe of s of infarmation memaranduim
evatualion maiix and raguest for resclution
pans to prassechve resclubion applcants

#1st March, 2024

5L ast date bor submssion of resaokilion plans | 20t Apdl, 2024,

16| Process amai id 4o submif Expression of rterest | cirp aci@Bgmar com

"As per the best svailatle information recelvad fram the sespended Board of
Directors,

Sdi-

AJKY KUMAR AGARWAL

$fSe1at A € Indian Bank Ereapiieesiei
ALLAHABAD Wesl im - 70D 124

- B B

{Far Immaovabla Propariy)
APPENDIX IV [Saa Rula B{1)]

Tha undersignad baing tha Authonsed Officar ol the Indian Bank (Erstwhils
Allahabad Bank), Zonal Office Barasat undar the Sacuritisalion and
Raconstuction of Financial Assals and Enforcement of Security intarast Acl 2002
and in gxarcisa of powers conferred wder Section 13012) read with Rula 8 and
@ of the Security Intarest (Enforcemant) Rules, 2002 Esued a demend notice
detad 10,11.2023 caling upon tha Borrowss Mis, NEW ELGO, Prop, Smil, Ananya
Mitra, Wiia. Sri Liflam Mitra, 40373, Dugaragar Satlon Road, PO, - Rabindranagar
P& - Dum Dum, Dist - Morth 24 Parganas, Kalkats - 700 065, Borrowar -
Maorigager ; Smt, Ananya Mitra, Win, Sri Utlam Mitra, 4033 Durganagar Station
Raad, PO. - Rabindranagar PS5, - Qum Dum, Dist - Marih 74 Perganas, Kokale-
FORY 065 and Guarsntor - Mertgager | Sri Uttam Mitra, 5o, Labe Gour Ghandre
bitar, 403/3, Durganager Siation Road PO, - Rabindranagar, P.5. - [um Dum

st - heonth 24 Parganas, Kolkata - 700 065 with our Basasat Branch o repay
tha amaunt mardiened In tha nobce of Ae. 52,30.363.84 (Rupses Filty Two Lakhs
Thirty Thausand Thres Hundrad Sidy Thres and Exghly Four Paisa anly) within
il days from Ihe date of racaipt of tha sald notica

The: Barrowar having failed to regay the amount, natice is hareby given o the
Barmowar and the pubiic in genasd thal (e upndersignod bas Gken possessmn
of the property described herain baelow in oeercse of powers cordormd on him
hor undar Sachon 13(4) of the said Act mad with Ruin 8 and 8 of tha said rules
an this Ard Day of February of tha year 2024,

The Borrgwer in panicutar and the public in gerarsl 8 hareby cautionad not to
degl wilh the praperty and ary dealings with the progery will be suljsct i the
charge of the Indian Bank {Erstwhile Allshabad Bank), Baragat Bramch lor an
araun! of Ra. 52,30,362.84 (Rupees Fifty Two Lakde Thifly Thousand Theee
Hundrad Sty Thres and Eighly Four Paiss only) and Inlsrest theseon.

Thie Bomowen's attention Is invited o tha provisan ol Sup-gection (8} of Sechon
43 of the Act, in respact of Bma avallable. 1o redeem the Securad Assats

DESCRIPTION OF THE IMMOVABLE PROPERTY

Morigaged Assets (with Boundaries) 1 : A (hal giecs and paecal of resdeniis
Nal Namely "L.G Aparment” Flat M. 38 an the 3rd Nzar (Souien sde) measuing
an Area G50 Sl mare o less, g and sieatsd af Mouzs - Sullsnpur, JL N
10, Totzl Ne. 173, L. Mo, 146: R 5. Dag No. B8, RS Khaban Mo 473 tagethed
with individed praportionets ahore af land and the common anaas and lacilities
of Bastu fand measaring an ares of 05 Cofishs 05 ThHlaks 17 Sa il be lhe same
& fillle moee o less, slongwilh e mulll stoned bulldng. Comprisad within the
tacal limits af Marth Dum Dum Municigality, Ward Mo, 21, Hokfing Mo, 40303,
40373, Durgaragar Station Roead, F.O. - Rabindranagar, P-5. Oum Durm, Disl -
Marthy 24 Pargenas, Kofkata « 700 D65, recordsd in Book Na_ |, Wal. Ma. 1506-
2074, Pags from 195704 1o 195615, being Gill Ded Mo, 150604 352 far e paar
2018, regiskened af ADSR - Cosaipare Dum Duim and ofmer Daed Na, 150616596
o Bie year 2018, recorded in Boak Ma. |, Vol Ma. 1508-2018, Page tram 247170
1o 247100 regislared st ADSR - Cossigare Dum Dem. Boundaries of Land &
Bearth By - Municipal Read, Sauth By - House of Nikunja Bihan Das, Easl By-
Lisbe Brnia Rani Mira and ofhens, Wesd By - Lale Phari Bhesan Milra. The p
stands in the name of Smt. Anonya Milea, WWo. S Utsm Kemsar Milra and
Sri Uttam Kumar Witra Sia. Lals Goar Chandes Mitra

d Assats {(with Boundarles) 2 | All That part and parcel & residamial
flat Mamly “L.G Apariment’ Shop 03 an the Ground Flops (Morth-East Side)
maasuring an area 122 Sq.4t more or les, Shap Mo, 9 on he Ground Floor
{Weshern Side) measuring &n araa 209 S0 mos or kess, Shoo OF on e Ground
Floor (Eastem Skia) maasunng an ares 61.5 Sq.Land Shop 10 on tha Ground
Fiaor (Southam Side) measunng en area 535 S0 mona or kess, more of lees
Iying and stualed al Miouza - Sultanpor, JUL. 8O, 10, Touz Mo, 173, .5, No. 144,
RS, Deg Mo, 86, RS Khaitain Mo, 473, tagether with undivided proportionate
share of 1and ard the comman areas and faclliies of Bastu lend measunng an
araa of (5 Cottahe 05 Chintake 1 7 Soft ba the same a l&is more or less. a h
ke muttl sboried buiding Camprised within the local lmis of Mortn Dum
Muncipalty Ward No. 21, Holding Mos, 403073, 48303, Durgansgar Station Rosd.
PO - Rebmdrenager. PS5, - Dum Dum, Dést - Mortn 24 Farganas, Kol -
TOO0S, recordad in Sook No. |, Vol Mo, 1506-2018, Pege from 195038 10196062,

Whetaas

inkarim Resalution Professions

For Krishtspat Company Limilad

Fagdhic IBBUIPA-D0HIP-NIDG 080 18- 1801 1848
Plof o, MDA Stresl Mo, 1119,

PS5 QUBE, Unil Mumber 10158, 10th Flaoe
Baside Gty Canlre 2, Koala-T0161,

ARAVEid Linto: Bth November, 2024

Place: Kolkata
Drarbe: 065,02, 2024

i
L |

NMORTH EASTERN RAILWAY
Tender Notice

Divigional Enginessr/Mechanical
Workshop for  Chiel  Workshop
Manager, M.E. Rallway, Mechanical
‘Waorkshop, Gorakhpur- for and on
baball of Presden of India inviles
open lenders hrough online (E-
Tendenngj for the following work.
B.MNo. 1: E-Tender Motice No, &
Name of the work: DEN-MWS-
2024-01  GHP-MWS-Deavetopment
of ECO Consarvalion of refated
work beside CMT Lab & Personal
Deptl.; Estimated cost:
T27.08,793.11. Earnest Money:
©56.000(-; Tender submission last
date & Time: 04032024 & 11:00
hrs, The Delails of above tender are
glso svailable on Indian Railway
winhisle wanaireps. gov.in,
Divistpnal Enginpod WS
CPROMeoh-122 Gorakhpur

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH, KOLKATA
CPICAALNO. 1 KBR2024
Connected with
CA|CAA) NO. 196 B2023
I thie maazer of
The Commpaness Act, 2013,
And
In the mager of
Anapplicationunder Saction 230 read with 232 ofthe sad Companiag Act, 2013 and afher
apaicabiie pronesians of the Companies Ao, 2011 read with Companies (Compromises
Arengemant=and Amalgamatons; Rudes 206
Ang
In the mazer of
1) Spnrgway Mining Prvate Limited 3 company nooporaied under the Companies Ao,
1956 with TR LE0T00WE 2010FTC 152840 and hawng fls regstered office at Mcleod
Hauge, 1° Boor 3, Netaji Subnas Road, Kefkata- TH0001 within the sloressd unsdction
.. TRANSFERCR COMPANY 4/ PETITIONER COMPANY
And
In the mager of
I} MKJA Mining Private Linvted b= 8-contpany incomporated under tha Somparees Act,
1956 with CIN LM G100MH2I2PTE411203 and having s registared offica &l JEW
Canire, Bancre ¥uda Comples, Bandra {East) Mumbai — 400057 oulside thi aforesaid
junadiction
... TRANSFERDR COMPANY 2/ NON- PETITIONER COMPANY RO.1
And
In the mager of
1) F5W Cament Lim#ed is a company moceporated under e Companias Aol 1856 with
CM U 2EESTMHIERLCTB083E and heving ns regslered office at JSW Centre, Bandra
Kurla Camplas. BardraiEast| Mumbai— 400057 oulsida the sloreesd junedictian
... TRANSFEREE COMPANY | NOMN- PETITIONER COMPANY NO. 2
And
Inthe Matter of
Springwsay Mining Privaie Limited, ... Petitboner Company
RATICE OF HEARING OF PETITION
Fetriion uncer Sechians 230 fo 232 and ofbver aoplicabls provisions af the Companes Acl,
2013 for sancioning the Schema of malgamation of Soringway Mening Privale Limied
[“BMPL or e Trnsferer Cormpany 1) ard KEUA Mining Private Limied (MMPL or the
Transferor Gompany 2 vath JSW Cerment Limited (\JCL or the Transferes Company) ard
their nespective sharehoidars, presentad by tha Petiboner Company was admitted by the
Honble National Compary Law Trbunsl, Kobiata Berch - Divsion Bench Court-ll vieils
crdardated 11 day ol January 2024, The saxd Petibon |5 fred for hearng before the Hon'ole
Tribwnal gn 197 day of February. 2034 at 1030 am in the farenaen orsoon the eafter.
ANY PERSON cesirous of suppomng or apposing lhe said Paiton should serd to'the
Petitions's Advonatas o teir sddress mentioned hersunder, a notica of hes nlention,
ggned by himoor his Advocate. with fis full name and address, sa as to reath tha
Petifitnes s Acvocste not ater than 7 [seven| days before the dats fiued far the haammg af
Ihe Petition. Whane he seeks bo opgrose the Petifion, the grounds of opposition or a copy of
the affidayd intended to be =ed m opposition o the Palitian, shoufd be fled with Honbls
Watsanal Compery Law Tibunel, Holkats Bench at 5, Esplenade Row (Wesl), Groend
Flooranc | foor, Kolkata-T0000 1 and & copy theneaf servad an the Pefiboners Atvacata
A papy of tha Peblion will ke fumished by lha Pelilioners Acvocates o any person
requin ng he same onpaymenl afthe prasoibed charges

SIDLCIDARETTE BN TRAINS

COARIGEND LM
Adwariizameat 10 be gublsbad in the
nEwsEapar for change of repesiered oftice of
the company ¥o8 cne s to ancdta
HEFORE THE CENTRAL GOVERRNENT,
RECIONAL IRECTOR, EASTERN REGON,
WOLKATA
In tta maimr af sshosechian (4] of Saciie 19 of
Campanes el chvase () o havie |2l
o8 ol lhe nis |incorporaten] Rulen 2504
AKT
In te marder of BLACKOIANOMG VMINTRADE
PREVATE LENTED, having i ragisizred ofoe ai
A5 N onpom e, |5 Flide, Koliate- TOR{E] 1
.. Petiliose
n THUSMEERS
ol AABAL™

Wiih p=ference i rokos aunkshed

Fir pad o prrad ul Eoom
Elachdiamand Vmtroda Privale Lisites

CEARNLIAY GDYALY

Pl Kobiom Dirackor
Chates 22000 (LU 1]

e-MIT Mo 15 of 2023-2024 of
EE, WBSRDA, Paschim
Medinipur Division-11
Executive Engineer, WRSRDA,
Paschim Medintpur Division
Ma-11
tendering for 15 nos. Package
iof Maintenance Warks in the
District of Paschim
Medinipur
Tender 11:
2024 PRI 6594l |
2024 PRI 639950 2
2024 PRI AU 3
024 PRI 639950 4
2024 PRI bWl 3
124 PRD 639980 6
2024 PRI bW -7
124 PRD 639980 R
In24 PRD a30dsEn o
2024 PRD_659950 10
2024 PRD 65400 11
2074 PRD 639950 12
2024 PRD 659930 13
2024 PRI 639980 14
024 PREY 659080 13
Intending bidders may
download tender documents

invites onling e-

Ly

1

mail 10 CS0xidis posalhub.coms or Manish Bamsal Emadl id Mandzh.Bansaltatacapital com Authornicod Officer Mobile Na | | oaing Mo, 150804358 for the vaar 2018, registerad ab ADSR - Cossipora Dum s~ | | from e-procurement portal of
8585002506, Please savd your query on WhalsApp Num ber - S00807REE80. il Baok Mo 1 Val, Ho. 1506-2016, Pega rrwﬂ‘-ﬂ&-?b?“g?‘- Aniruebys Dutta | | 3 o o 4 Wop bk
£ b . he 1 . - i baing ho, 1 BEOO dor the yoar 2006, regisierd al ADSH - Cossipons Duem ) i 2l
:IEFEDIE;;: h1 :Itnﬂ&z:hagmcghlz amayﬁle by the :'I.E}D"IEEJ. tr?:ller:-..f_r m-E;l I;hercslli_d:chslr:e:l nslll':u _?mcu'u n:l:gjag.'mmer. needs Il_:u_l:-s Bun fnd anoiher modgage dead racordad n Book No. |, Vol No. 1506-201 Aohvocatas for iha Pelitionar, hif psi L whisnders Eevain
zited by frighest bidder in Te of the owner! borrawan s} ane the capy of tha challan shal be suomi OUT COMDanTy it i 472 15 1025 belng Nod T4 DR0RSTE lar e vitie ZIE s eiarel B Ausocates
1. Praase rader bo tha beaw fink provided in secured credior’s websile fitpalisuzl i pwebg for the above detais i e ; o B from 05022004 at 1100 ALM.
Fe & hittpil al ADSR-Cosaipona Dum Dum, Baundaries of Land | Noem By - Muricipal Road, & Did Pl Dffie Stived
16. ®indly alza visit the link: hitps iiwww tatacapital.cony/property-dis posal. him| Souih By - Houss of Nikunjs Binen Das. East By - Lale Bina Ranl Mitre and g C| | Lip-te HLO2 2034 (0300 P
Please Mote - TCHFL hias naot engaged any brokeriegent apar fom the manticred auciioning pariner for salalauction of this prop- | | athers, West By - Late Phranl Bhushan Mitra. The proparty siands in the name Temple Chambers Exective i
ity eerasied parties shoud onlycontact the undersgned or the Aulhorisad afficer for il gueriss and snquiry i this metlsr, of Sl Anonya Mibra. W6, Sri LIEam Kamas Mitrs sad S Uttam Kumar Mitr. Tap Floor, Kokiata 70001 ecutive Enginecy
Place: Calcufta Sd- Authorized Dfficar, | | S10- Lale Gour Chandra bira. Piace - Kakata WESRDA
Date- 3507 2024 Tata Capital Housing Fimaece Lid, | | Date : 03.02.2024 { Place | Baresat Bathorlsad Officar | Indian Bank | | e o Paschim Medinipur Division-1
Archaan Chomical Industries Limited da1v] § Canara Bank 4 [t nimahey
CIN. L4298 THI0GRLCOT 227 it ki % LRCUL POSSESSION NOTICE
Rogd Offica; Mo.2, Morth Gresant Road, T Nagar, Ghennai - 600017 [ﬁ mmﬁ‘ :
Statement of Unaudited Financlad Resulls for the Quarier and Nine Months ended 34st December, 2023 I - -
{Rz..in Lakhs] KOMMAGAR BRAMCH
e T - - 3B, G T. Rosd, West Bangal, Pin - 721 507
Quarter | Cuartar Quirter | Nine Morths|Nine Moithel Vi Chiartar Ouater Ousarter | Ning Monthe) Nins Morltal Year Whiireas |
AR Al Ll o oer = * e L Tha undarsgned paing the Autharisad Officer of the € Bank
" ended | ontied | ended | ended | ended | ended | ended | anded | ended | ended | ended | ended S Hsalion kel Hortusastion of Eysancial Acusets arvl Enforoentent af Secuetly
o Parliculars December | Septernber | December | Dacember | December | March 31, | December | Seplember | December | Decamber | December | March 31, Inberest And, 2002 (Aict B4 of 2002} areinafer referad b B8 “Tha Aot} &nd n
a1, 2023 3o, 2023 31, 2022 3, 2023 3, 202 2023 31, M3 30, 2023 A%, 2022 31,2023 I, 2022 2023 emartise of powers confered under Saction 13(12) read with Rule 3 of tha Sanrity
Unaudited | Unaudiled | Unaudied | Unaudited | Unaudites | Audsted | Unaudited | Unaudited | Unaudided | Unaudited | Unaudited | Audited MIEEt (I eAARRBTTY RUIEer 200, RigLacel. & Radwe s otice e . | hatiies
caling upan the Borrowas Prasun Chowdhury be rapay the amount mandinesd
1| Tatil ineome o Operaticrs G228 | 1020438 | aTsET0 | 07E0620 | wedROdS | MBEM4B | f20m554 | 3006565 | P2G0ES | 0T7SER | maEld0 | wB43T2 ik m;ﬁ;% fj;-fﬁgﬂ“ﬁﬁlﬁﬂﬁﬁ*&?%ﬂ:ﬁﬁ
2 bt Prafit f {Loes; for the parod :
baltes Tax, Exceptionsl andior Extisordinary bemss | 1359828 | 877118 | 134509 | mseesr | someese | staover | vamnzse | e7eeds | vanmse | sereedz | azesse | suers e rocipr ot ey e, _
a3 beait Prali | |:L|:i!:|ﬁlr'd1l:- parn:-:l el fa The: Bomrower having failed b sepay b amaoun) r_mlu:rs = hereby @ven o iha
faer Expaptional andior Extracecinary fters) waE2E | B7TLNG | 130500 | mpiedt | seeesz | stardr | usese | ez | wmomm | sneez | seesE | 5016760 ptmnms e s i e e
| heet Profit f(Loas) for the period afes ta ) . . ) s wiritier Secbian 1344) of e samd Acl, nesd wih Rue B & 8 of lhe smd Rule o
{afler Excaplional andlor Exfracetinary ilems) 021512 BEBE SRZE 40 627000 it 3836538 10,952.78 &, 600,06 B, 80807 26,130.47 24 50487 38,255.92 this 3rd Day of February of the year 2024,
5| Talal Comprehensive Inceene fior v priact ) Thie Barrawar (i particular and ha public in genaral are hareby cautianed net b
[Camprising Prafi 1 (Loss} for the panicd (afiar (ax) . - deal wiih the propery and any daalings with the property will be subject o dhe
firl Dy Camprebngive Income (aller ) D2anaz BGT5AT 28351 6,045 42 2484 02 38, 263.80 10,953,689 6,580,714 31223 PN PR ] 24 E0L.47 IB.284.44 chesge of Canara Bank for an senaunt of Re. 22,00,070, 16 and Inlereal (herean
& | Paid up Ecuty Shara Caplial (Fece vahie of Rs. Zeach)| 246794 24608 246108 ZAET 84 246106 246106 246784 246116 2461 06 246704 461,06 401,06 The borrmeiss wllanilion i rvibad to he pravisiomrs of Sectan 1308) af the A,
; Emeﬁiux;lding F!fa;alzllrd:mhﬁ.‘lr:lmlw] - 144,790 85 0 G 2 in respect of time availabka, o redesm the Seoured Assets
d AMings per Shara (ol - aach|ral arnu z miclinn
Basic B30 5.0 877 1.34 23 N 8. .36 815 nm 21,16 365 i Fita, bar i o, B 01 41 o on the iy krown 8 ARABINDIA
Difuad B.24 537 873 N3 £330 it a.43 34 4.1 it 213 i BPARTMENT maasurng coward fres BB So.M. coraspending 1o super buil
L g up araa 084 5o ft. consisting of threa betrooms, one diningflving, ona kichan,
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